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On the grievance of the Petitioner Counsel that the Canara Bank is not releasing the
documents of the Petitioner, the Bank Counsel has given an undertaking that they
would release the documents within one week hereof. The Petitioner hereto is at
liberty to collect the said documents after one week from hereof whereas the Bank
shall intimate RoC with regard to satisfaction of charge. List this matter on
23.10.2019 at 10.30 A.M.
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